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Sub.: Practical Training of Newly recruited Officers of Delhi Higher Judicjal Segyice
w.ef, 19.11.2025 to 03,12.2025 (Except 22:11.2025). ‘ B

Respected Sir/ Madam,

It is to inform thut 08 (cight) newly recruited Officers of Dellii Higher Judicis
Scrvice (DHIS) are currently undergoing thetr four months® Foundation Course at the
Acadetmy. As per the approved Training Calendar 2025, the newly rccruited DHJS Officers
dre required to undorgo Practical Training by way of Court-attachment in District Courts .

Therefore, it is requested that the newly recruited DHJIS Officers (undor training)
may kindly be attached with the Courts we.f 19112025 to 03.12.2025 (Excopt
22.11.2025) as per schedule-enclosed as Annoxure-A.

If the Mentor Judicial Officer with whom tho Trainec DHIS Officer has been
attached, happens to be on leave or is unavailable due to any administrative/ancillary reason,
the trainee officer may kindty be aftached with the Link Officer/another Judicial Officer of
stmilar jurisdiction in your district. In ease the Mentor Judge is transferred, the trainee
officers mny be attached with the swecessor Judge. In such an cventunlity, copy of the
order of attachment may kindly be sent to the Academy for information and record.

With regards,

Yours faithfully,
(Rajesh Kumar Singly
Encls.: As above
No. DJA/Trg/FC/Batch-X VI (DHJIS)Y/1981/2025/ 15 November, 2025
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Practical Training of 8 newly recruited Officers of DHJS (2025 Batch)

Annexure 'A’

Sl. | Name of Trainee Name of Mentor Judicial Present District Place of Date of
No, Officer Officer posting Posting Attachment
. ; Special Judge 19.11.2025 to
Mr‘ Gajender Singh Nagar (NDPS) Shahdara KKD 21.11.2025
Rouse Rouse |24.11.2025 to
‘ M, dtibelGiost BOLC Avenue Avenue |26.11.2025
1 | Mr. Akbar Siddique
. Principal Judge, ; 27.11.2025 to
Mr. Sanjecv Kumar Aggarwal Barily Cotirts East KKD 29.11.2025
; . oy e 01.122025 to0
Mr. Ravinder Singh-] District Judge East KKD 03.12.2025
. Special Judge 19.11.2025 to
Ms. Bhavna Kalia (NDPS) South-West | Dwarka 21.11.2025
Rouse Rouse {24.11.2025 tc
Ms. Rekha POLC Avenue Avenue |26.11.2025
Ms. Tavleen Kaur
2 : Additional
Moh .11.2025
aie Ms. Navita Kumari Bagha Principal Judpe,| South-West | Dwarka =l 2023 w
; 29.11.2025
Family Court
; ; . 01.12.2025 to
Mr. Harjyot Singh Bhalla District Judge { South-West | Dwarka 03.12.2025
. ASBI+Spl. Judge 19.11.2025 to
Mr. Tarun Sahrawat n (NDPS) South-East Saket 21.11.2025
. Rouse Rouse 24.11.2025to0
i et POLC Avenue | Avenue [26.11.2025
3 [ Mr. Sunil Choud
R ECRNREy R Principal Judge, | Soet |27-11:2025 10
+ Samdy Larg Family Courts 29.11.2025
. . e 01.12.2025 to
Mr. Pritam Singh District Judge | South-East Saket 03.12.2025
ASJ+5pl. Judge 19.11.2025 to
Ms. Manu Vedwan (NDPS) East KKD 21.11.2025
- ; Rouse Rouse [24.11.2025 to
Mr. Sujit Saurabh FALC Avenue Avenue [26.11.2025
4 |Mr. Honey o
. Principal Judge, 27.11.2025 to
Ms. Hemani Malhotra Family Courts North East KKD 29.11.2025
oo o 01.12,2025 to
Mr. Sonu Agnihotr .- District Judge East KKD 03.12.2025
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Ms. Chetna Singh POLC Rouse Rouse  [24.11.2025 tc

Avenue Avenue [26.11.2025

Mr. Kuljeevan

5
Sidharth _— Principal Judge, 27.11.2025 to
Mr. Nikhil Chopra EadifComs South East Saket 29.11.2025
. . 01.12.2025 10
Mr. Kuldeep Narayan District Judge | South East Saket 03.12.2025
0, g5 Special Judge 19.11.2025 to
Mr. Satvir Singh [.amba (NDPS) West THC 21.11.2025
POLC Rouse Rouse |24.11.20251t0

Mr., Ashok Kumar Avenue Avenue |26.11.2025

6 [Mr. Ranjeet Singh

" o Principal Judge, 27.11.2025 to

Mr. Vijay Kr. Dahiva o West THC 29.11.2025
. . o 01.12,2025t0

Mr. Anil Antil District Judge Central THC 03.12.2025
; ; Special Judge 19.11.2025 to

Mr. Virender Singh (NDPS) Central THC 21.11.2025

POLC il

Nt st N Dr. Surender Mohit Singh Rete Rouse | EL202S {6

Avenue Avenue |26.11.2025

Mr. Chander Kirti

7 ;

Negi . _ Principal Judge, 27.11.2025 to

[tf? l) Ms. Vineeta Goyal Bamily Gouns Central THC 29.11.2025
DN Scre e . 01.12.2025 to

[ Mr. Vinay Singhal District Judge Central THC 03.12.2025
Special Judge 19.11.2025 to

Ms. Manu Goel Kharb (NDPS) South-West | Dwarka 21.11.2025
Mr. Arun Kumar Gare POLC Rouse Rouse [24.11.2025 to

Avenue Avenue |26.11.2025

§ [Mr. Virender Negi -
Judge, Family South-West | Dwarka 27.11.2025 1o

Ms. Niyay Bindu Court 29.11.2025

01.12.2025 to

Mr. Sumit Dalal District Judge | South-West | Dwarka 03.12.2025




